ITEM NO.801(MM) COURT NO.6 SECTION XI

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) No(s). 6316/2023
(Arising out of impugned final judgment and order dated 07-02-2023

in WC No. 19048/2022 passed by the High Court Of Judicature At
Allahabad)

UTTAR PRADESH AVAS EVAM VIKAS PARISHAD & ANR. Petitioner(s)
VERSUS
M/S GAURSONS INDIA PVT. LTD. & ORS. Respondent(s)

(I.R. and IA No0.64857/2023-EXEMPTION FROM FILING O.T. )
Date : 09-11-2023 This petition was mentioned today.
CORAM

HON'BLE MR. JUSTICE ANIRUDDHA BOSE
HON'BLE MS. JUSTICE BELA M. TRIVEDI

For Petitioner(s)
Mr. Abhishek Kumar Singh, AOR

For Respondent(s)
Mr. Kausar Raza Faridi, AOR

Mr. Kamlendra Mishra, AOR
UPON being mentioned the Court made the following
ORDER

Not to be deleted from the list of 21.11.2023.

(NIRMALA NEGI) (VIDYA NEGI)
COURT MASTER (SH) ASSISTANT REGISTRAR
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